
 

PRESENT: 

For the Applicant  : 

For the Respondent  : 

 

ORDER 

   

The case is fixed for pronouncement of the order. The order is pronounced in the 

open court, vide separate sheet. 

 

                     -Sd-                                                                   -Sd- 

KAUSHALENDRA KUMAR SINGH           SHAMMI KHAN 
MEMBER (TECHNICAL)              MEMBER (JUDICIAL) 

 

IN THE NATIONAL COMPANY LAW TRIBUNAL 
AHMEDABAD 

DIVISION BENCH 
COURT - 1 

ITEM No.7 

IA/709(AHM)2023 in CP(IB) 487 of 2018 

Proceedings under Section 60(5) IBC,2016 r.w Reg 32A and Reg 33(2)(C ) 
IBBI Reg,2016 and Rule 11 of NCLT Rules,2016 

 
IN THE MATTER OF:  

Jindal Power Ltd  
V/s 
Dushyant Dave Liquidator of Shirpur Power Pvt Ltd 

........Applicant 
 
........Respondent 

  

Order delivered on:  11/09/2023 

Coram:  

Mr. Shammi Khan, Hon’ble Member(J) 
Mr. Kaushalendra Kumar Singh, Hon’ble Member(T) 

 


























































